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6896  SHRI SANTOSH KUMAR 

GANGWAR Witt the PRIME MINISTER be 

pleased to state

(a)whether the slaughter-house riBareSy, 

Uttar Pradesh is situated near the Air force 

aerodrome which is of strategic importance.

(b)  if so, the distance between these two 

places

(c) whether a large number of birds hover 

overthe slaughter -house,

(d) whetherthe activities of this aerodrome 

are being adversely affected as result thereof; 

and

(e) if so, the action taken bythe Govern­

ment in this regard?

THE MINISTER OF STATE IN THE MIN­

ISTRY OF DEFENCE(SHRI MALLIKARJUN)

(a)and(b) Aslaughter house is located appro»- 

mately 4 kms from Air Force anfied m 

Bareilly

(c) Yes, Sir

(d) Yes. Sir

(e) Ministry of Defence/Air Hqrs had taken 

up the matter with the Government of Uttar 

Pradesh for shifbngthe slaughter house al least

10 Kms away from the IAF airfield, Bareilly On 

repeated requests. Bareilly Nagar MahapaMte 

costucred a modern slaughter house 11 Kms 

away from the anfied in 1978 Due to vanous 

court cases, the seiaughter house could not so 

far be shifted to the new site The latest SLP 

came upfor admission in the Supreme Counon 

26 31993and has sinoe been dismiseed
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6897SHRI PRAKASHV PATIL Willthe 

PRIME MINISTER bepleasedtostate

(a) whetherthe aitotees of land under the 

landcefing programme cub provided any assis­

tance underthe programme sponsoredby the 

Union Government.

(b) if so, the details thereof, and

(c) the amount of assistance provided to 

Maharashtra underthe above programme?

THEMINISTEROF STATE INTHE MIN­

ISTRY OF RURAL DEVELOPMENT (DE­

PARTMENT  OF  RURAL

DEVELOIPMENT)(SHRI RAMESHWAR 

THAKUR)  (a) A Centrally Sponsored 

Programme of Financial Assistance to the As­

signees of ceiling Surplus Land was imple­

mented by this Ministry till the years 1992-93 

However, the National Development Council 

decided to transfer the scheme to the States 

Thus, atoken allocation for the cunent year has 

been made

(b) Underthe CentraltySponsoredScheme 

assistance by way of grants was given to the 

assignees of ceiling surplus land atthe rate of 
Rs 2,500perhectareforboth production and 

consumpton needs And the expendture thereon 

was sharedequafly between the Government at 

the Centre and States

(c) Rupees854 43iakhs assistance was 

providedto Maharashtra tiH31 31993
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6866 SHRIRAMAKRISHNAKONTHALA 

Witt the Minister of PLANNING AND 

PROGRAMME IMPLEMENTATION be




